Annexure-4

Name of the corporate person: Bharatage Innovations Private Limited;

List of operational creditors (Employees)

Date of commencement of Voluntary liquidation: 30.07.2026;

List of stakeholders as on: 12.10.2026

(Amount in %)

SI. [Name of | Name of Details of claim Details of claim admitted Amount  of|fAmount of any[Amount  of Amount of |Remarks,
No. fauthorised | employee received contingent mutual  dues, [claim rejected clai_n_1 u_nder if any
ir\?g)resentat Datg of Arr_10unt Total Amount of claim{Nature  of |% share in claim g;rat may be set verification
if a;ny receipt [claimed |amount of (for the period of [claim total
claim twelve months amount of
admitted ; claims
preceding the .
liquidation admitted
commencement
date
1 N/A N/A N/A Nil Nil Nil N/A Nil Nil Nil Nil Nil N/A
Total Nil Nil Nil Nil Nil Nil Nil Nil




